HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD

R.O.C. NO:1306/2021-B.Spl. DT:15-04-2021

CIRCULAR

SUB: STATE JUDICIAL SERVICE — Annual General
Transfers of the Judicial Officers for the year 2021 —
Deferred till June 2021 in view of the current
pandemic situation of COVID-19 — Information -
Regarding.
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As directed, it is informed that considering the current pandemic situation of
Covid-19, the High Court is pleased to defer the Annual General Transfers for the year

2021 of the Judicial Officers in all the cadres in the State, till June 2021.

To

1. All the Judicial Officers working in the State of Telangana.

2. The Prl. Secretary to the Hon’ble the Chief Justice and Personal Secretaries to the
Hon’ble Judges (for placing before their Lordships kind perusal)

3. The Registrar General and all other Registrar High Court for the State of
Telangana, Hyderabad

4. The Secretary to Government, Law (LA, LA & J Home Courts) Departments,
Government of Telangana, Hyderabad.

5. The Director, Telangana State Judicial Academy, Secunderabad.

6. The Member Secretary, Telangana State Legal Services Authority, Hyderabad.

7. The Secretary, High Court Legal Services Committee, High Court, Hyderabad

8.  The Chief Judge, City Civil Court, Hyderabad

9.  The Chief Judge, City Small Causes Court, Hyderabad

10. The Metropolitan Sessions Judge, Hyderabad, Vijayawada, Visakhapatnam and
L.B.Nagar, Rangareddy District.

11. The Special Judge for CBI Cases, Hyderabad.

12. The Chairman, Telangana State Waqf Tribunal, Hyderabad

13. The Chairperson, Industrial Tribunal —I, Hyderabad

14. The Chairperson, Telangana Value Added (VAT) Appellate Tribunal, Hyderabad

15. The Chairperson, Co-Operative Tribunal, Hyderabad

16. The Presiding Officer, Labour Court-I, Hyderabad

17. The Presiding Officer, Labour Court-1II, Hyderabad

18. THE PRL. DISTRICT AND SESSIONS JUDGES:
Adilabad, Karimnagar, Khammam, Mahabubnagar, Medak at Sangareddy,
Nalgonda, Nizamabad, Rangareddy at L.B.Nagar and Warangal.
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